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Telecast of Hindi News on Second
Channel

2964. SHRI MADHAVRAO SCINDIA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government have taken a
decision to telecast Hindi news at 8.40 P.M.
on the second channel also all over the
country;

(b) whether any exception has been
made in this regard; and

(c) if so, the details thereof and the
reasons therefor?

THE MINISTER OF INFORMATION
AND BROADCASTING AND MINISTEROF
PARLIAMENTARY AFFAIRS (SHRI P.
UPENDRA): (a) to (c). Doordarshan Ken-

. dras which have the facility of a second
channel, have been given the option to tele-
cast the English and/or Hindi news or any
other programme at 8.40 P.M. and 9.30)
P.M. in the second channel.

West German Aid
2965. SHRIMADHAVRAQO SCINDIA:
SHRI
BHAKTA:

Willthe Minister of FINANCE be pleased
to state:

(a) the amount of West German aid
given to India during 1958-1989:

~ (b) whether the amount was utilised
fully;

(c) if not, the reasons‘therefor: and

{d) the steps being taken for full uﬁ!isa-

tion of the aid.
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THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) Thetotalamount
of FRG Credit pledged since 1958 is ap-
proximately DM 13000 million.

(b) to (d). Aid commitment and utilisa-
tion is an on going process and full utilisation:
at any given time is not possible. Aid for
projects under implementation and those
under consideration will always be in pipe-

line.

Cases Pending in High Courts

2966. SHRIMADHAVRAO SCINDIA:
SHRI BALASAHEB VIKHE
_PATIL:
SHRI - HARPAL
PANWAR:.

SINGH

Will the Minister of LAW AND JUSTICE
be pleased to state: '

(a) the number of cases and writ-peti-
tions pending before various High Courts
and‘Supreme Court, Court-wise;

(b) the Court-wise break up of cases
pending for more than 10 and 15 years; and

{c) whether any additional posts of
judges are proposed to be created in differ-
ent High Courts for speedy disposal of pend-
ing case and if so, the details thereof?

- THE MINISTER OF ENERGY AND
CIVIL AVIATION (SHRI ARIF MOHAMMAD
KHAN): (a) and (b). Statement-] is given
below. :

(c)' Yes, Sir. It has been decided to
create 93 posts of Permanent/Additional
Judges in different High Courts over and
above their sanctioned strength. Statement-
Il showing the details is given below.
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